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Ngu Qslhi: this the day of Ob cam b at, 1999,

IN THB MATTRR

X.JoglndAT M^tho
9/0 MoDevQj. Mehtho.
S-1500 Hetajl Hagar,
Naif Dalhl. '

2. BAttan slni^
a/o BUS Chan
K-13B,BSall Beurl Maurg,
Naif Dalhi, '

7.

N""

/N
,!Pi L-

3« I^daia Singh
a/o iham Singh
krSSS^USskto B>ad,
Hav ijalhi.

4. Balblr sini^xx
a/o zaklra BUa,

*ranaaya>ad.
Half Dalhl.

5* Madan Singh
a/o uta Aahar Singh
77,jhaiu(aar mad,
Haa Dtlhl^ii0002.

6. Shiva Singh
a/o Htra Singh
F-lSSS.H«taji gngar,
Haa Da2hi.ll0023. k

(9y Adv.: Sh. S.C.Luthra A Sh.G .P/^SriWcAHTS
Tanas

1. Qkion of India
thni^ tha Saerafeanr.
Minl^iy of Man Dnralopnant,
Vinan Bhava&yBav halhi-uqooL

2- Fraat,

(By Adv. Shri PladHav Panlkar.)
•  65P$B»eeeiH^
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HON'BLrn.R, S.R.AOIGE, CE CHAlfflAN(A)o

raW'BLE PIRS.L aKSHPII SU/fllN aTHaN,M EnBER(j)

0 ROER

HOW 'M. E W R. S. R. flOlG E. ifl CE CHal ITHW ( a) .

Tha Sevan ^pll cants in this Oa pray for

quashing of tha uhol a sal action piocess In pursuance

pf the tratJe test held in 3anuaiy»1995 for the post

of off-sat Machines Attendants and to direct

respondents to hold a fresh trade test on the basis

of seniority and only with raqject to uo rking of

off-set Machine^

2* Respondents in thair reply have stated

that a circular was issued intimating thareuith

the datesj tiroes and venue of the trade testo The

same ware also got noted by concerned candidates

under their sign aturei. Subsequently the trade test was

conducted as per schedule in uhich epplicaJUs also

appeared^ but thereafter in Sep teroberr199 3 the

Recruitment Rules underwent a change because of

which it becd»e necessazy to call for fresh spplic^ta

from amongst the remaining eligible candidates ̂ d to

conduct another trade test which was held in 3^uaiy,

1995. The combined result of both the trade tests was

released and all the successful candidates of the

earlier and subsequent trade tests were considered

for promotion strictly on the basis of seniority.

Respondents state that applicants having failed in the

trade tost (Annexure-R2) they could not be promoted,

3, No rule or instructions have been cited by

applicants to establish that the trade test has to be

/t.
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haldon the basis of seniority alonap and only with

ra^ect to tha uprking of off-aat Machines. Reapondanta

hawa anphasisad that qualifying in the trade test

is an essential condition fo r p tomo tion, and those

who qualified have bean promoted on the basis of

thair seniority , as applicants did not qualify in the
trade testp thay coul d not be p romotad. applicants
have not bean able to rebut these a'vesnents successfully
to warrant our judicial interference in the Oa.

*' In this ohnneetlon find that In a subsaquant
trade teat, see,If not all, the *pl 1 canta have bean
promoted as Off-set Bachlnes Attanaanta.

S. In the result the Oa la dlsnlsaed. No ooatsi'

{ BRS. LaKSHBI St/ABINATHAN )
i*iEPia'ER(j) ( S.R. aMGe )

wrcE chair»ian(a).
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